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OFFICE OF THE CHIEF METROPOLrrAN MAGISTRATE WEST DISTRICT TIS HAZARI COURTS. DELHI

I

111 view of the written request received from Sh- Milan God I I'd' MM-03 West District’ Delhi

(Duty MM on 25_02_2023) for exchange of hjs duty due to medical c'agency at his home town' the

fol]owing modification in the DutY Roster for the 'month of FebruaY 2023 Creference No
93_151/C,MM(West)/DR/2023 Dated 21-01-2023) is being made:-
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01 Sh Milan Gocl. I.d. MM 22-02-2023

R/o Flat No. A 9 2"d Floor South l''.xtn. Part- II
Delhi 1 10049

(email;-mm03wcst@ gmail. Com)
al. Karanbir Singh I,d. MM

IE%:tEjatfE: lqWkrEll$c(bME:ajP:+r;Tajlis’
(e-;nail:-rcadcrrhm05wcst@gmail.com)
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Rest of the conditions shall remain unchanged mentioned in the DutY 1toaster for the month of

February _2023 (reference No 93-151/CMM(Wcst)/DR/2C)23 Dated 21-0] -2023)

I n Ma 'ate

ct, Delhi

N, lol.5..:...1.n.6.q... CMM(W)/TllC/DR/2023
Copy forwarded for information and necessary action to:-
01. The IIon'bIc Registrar General, IIigh Court of Delhi, New Delhi
Through I,d. Principal Disuict & Sessions Judge, (West),Delhi
02. The Principal District & Sessions Judge, (HQ), Delhi
03. The. Principal District & Sessions Judge, (West), Delhi
04. The Principal- District & Sessions Judge, all District- Delhi/New Delhi
05. The 1.d. offIcer Inchargc, Pool Car, Tis llazari Courts, Delhi
06. The CMMs, all District, Delhi/New Delhi,
07. The ACMM/Metropolitan Magistrates, West District, Tis llazari Courts Complex, Delhi.

The Director of Prosecution, Tis IIa7.ari Courts, Delhi.

09. The Commissioner of Police, Dclhi
] 0. The 1 G (Prison), 'l'ihar Jail, Delhi/New Delhi.
11. The Secretary, Bar Association, Tis Ilazari Courts, Delhi

14. 1,aw Officer, Tihar Jail, Delhi/New Delhi.
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12. The SuI)dt. Jail, New Delhi/l.ack-Up Incharge, Tis llazari Courts, Demi
13. The Admn. Officer(JudI), IIindi Department, R. No. 23 /, Tis I Jazari cotutsJ DElhi
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15. For uploading on I,AYI'IRS

16 For Uploading on centralized web-site through 1,AY 1.IRS

17. The Video Conferencing, R. No. 16, Tis IIa/.ari Courts, Delhi.
18. The Reader to eMM West District, Tis Ila7.ari Courts, Delhi.
19. The Cash Branch, West District, Tis llazari Courts, Delhi.
20 PS to DisUict & Sessions Judge (West), TIIC, Delhi. ©£

Me Magistrate
District, Delhi

Office file.
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